81 TEM NO 38 COURT NO. 13 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I.A'NO1-8 IN
Petition(s) for Special Leave to Appeal (Gwvil)...... /2011

CC 13570/ 2011

(From the judgenent and order dated 21/04/2010 in CW No. 8/ 2009
of the H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW

MUNESHWAR AND ORS Petitioner(s)
VERSUS

STATE OF UP AND ORS Respondent ( s)

(for permission to file SLP and office report)

WTH S.L.P.(C)...CC NO. 7425 of 2011
(Wth appln.(s) for c/delay in filing SLP and office report)

Date: 18/11/2011 These Petitions were called on for hearing
t oday.

CORAM :
HON BLE DR. JUSTICE B.S. CHAUHAN
HON BLE MR JUSTICE T.S. THAKUR
For Petitioner(s) Shaki | Ahned Syed, Adv.
Ni raj Gupta, Adv.

==

S.R Singh, Sr.Adv.

Manoj K. Dwivedi, Adv.

s. Ritu Yadav, Adv.

Abhay Si ngh, Adv.

Yasm n Zafar, Adv.

Gunnam Venkat eswar a Rao, Adv.

sFsss%

For Respondent (s)
M'S Vi dhi International, Adv. (NP)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Permission to file S.L.P. is granted.
Del ay condoned.

| ssue noti ce.

.2/ -
-2
St at us quo as of t oday regardi ng
possessi on shal | be mai nt ai ned unti | further

or ders.

(N.  ANNAPURNA) (MS. NEG)
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